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n_E_P _o_n_·r 

I, the Choirman of the Committee on 

Absence of lfombers from t1e Sittines ot the 

l~use, hnving been authorised by the 

comndttee , present this their Stxteent h 

Report . 

2 . The Committee held its sitting on the 

25th July , 1956 , and considered nine 

applications for leave of Dbsence from 

Nembers. The recommend~tion of the 

Committee ~nth r espect to each applic~tion 

i s given below. 

3. Shri c. R<Ullasamy hudaliar. - 'fne 

member has re ~uested leave of absence from 

the 8th Apr il to the 30th Hay , 1956 , ri s he 

could not attend the House durin this 

per iod due to illness . rhe total period 
{tfl.~~~) 

of his absence f rom ' th April~to the 30th 

May , 19 56 Hn:lni amounts t o 52 days . The 

Committee recommends ~hat leave of ~bsence 

m~y be granted to the mecbe r for this 

period . 

v 4. Shri i(rishnacha.rya Joshi. - :rhe 

member has r equested leave of absence f r om 

26th April to the 30th May , 1956 , on accoun t 

of illness . The total period of his absence 

from ~ 26th April to 30th May , 1956 

amounts to 35 days . The Commi ttee 

recommends thAt leave of absence may be 

granted t o the member fo r t his per iod. 

P . T. O. 
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Shri H, Hifzuie Ra,hmsin . - rho member 

has re 1uested lenve or nbsence for the 

whole of the rhirteonth Jession as he is 

1ro ceedin~ to Hedjaz (Saudi \ra.bia) on 

Haj Pilgrimage . The tot'll pe r iod of his 

t'bsence from the 16th July , 1956 to the 

7th .::>epte .uer , 1)56 will mount to 54 d-iys . 

The Comnittee recom 'ends th,,t le:i.ve of 

absence WRY be ~rwted to the mer.1be r ''.n 

this period. 

Shri rI . Sorrum::i. . - 'rhe me~bor n s 

request ed ! eave of qbscnce for the enti re 

peri~d of Thirteenth ~ession as he is 

undergoing treatr.ient fo r paral:·tic at ;ack. 

The member was l ast r, r onted le'l.ve upto 

the 26th 1·.ay, 1956 by the House on the 

recornnendations of t he BolllI'ti.t tee on 

Absence of Hembers in their Fourteenth 

Report . He was a l so abs ent for t he last 

four days during the Twelfth Session . His 

t ot al period of absence from the 27th 

1•.ay to t he 30th ?1ay , 1956 during the rwelftl 

Session an d fro m the 16th July t o the 7th 

September , 1956 in the Thirteenth tiession 

~ w uld amount to 58 days . rhe Corrurii ttee 

recommends : hat leave of absence ma.:r be 

granted to the menber for t bis period. 

St1ri Haj Banadur , Hinister in t he 

h.inistr y o.f Communications . - 'f\\e ld:ni stl:l r 

has requested l eave of abs.nee from 16t h •1 
July to the 1 4~ h Au~ust , 1956 , as ne will f 

be away from I ndia on off icial duty during 

t his period. The t otal per iod of his 

absence from the 16th July to 14th August 

P. T. o. 

1 
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1956 amounts to 30 days. The Comm:1ttee r ecommends 

that leave o! absence may be granted to the 

member for this period. 

s . §_hri 4.Ji_. T, Barro'(.- The member 

has requested l eave of absence from 16th 

July to 30th July, 1956 as be is visiting 

educational institutions 1n the United Kingdom. 

The member was also absent during the last 

Session from the 21st May to 30th May, 1956, 

The total period of his absence from 21st May 

to 30th May, 1956 1n the l ast session and 

from 16th July to 30th July, 1956 in the 

current session amounts to 25 days. The Committee 

recommends that leave of absence may be granted 

to the member for this period. 

9. Shri Sofi Mohd. Akbar.- The member 

has requested leave of absence for the entire 

period of Thirteenth Session as he is under 

detention in jail. He was last granteajleave 

upto the 26th May, 1956 by the House on the 

recommendations of the Committee on Absence 

ot Members in their Fourteenth Report. The 

member was also absent for the last !our 

days in the last session. The total peri•d 

of his absence from the 27th May to 30th 

May, 1956 and from 16th July to 7th September, 

1956 amounts to 58 days. The Committee reco.1J1Dends 

that leave of absence may be granted to the 

member for this period. 

P.T.O. 
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10 . ~nn3 J.ohl)Jnma,d Sneed J.asuocli . - The 

member ha s roqu~sted lea ve of absence t.111 

the second week of Aueust , 1956 D.s ne is l::em 

l eaving for J edual1 to perform daj . £he i;O .al 

period of his nbsence from th• 16,h J uly to 

14th August , 1956 would P.11lount t o 3o d:J.y s. 

The Commit tee recomme nds t ho.t leave of .durnan 

abser:ice may be grant ed to tne me ~her for this 

period . 

v<i· Shri R. yelayudhon .- The menbe r 

has r equested le ~ve of absence illIXXXX 

i ne fo r a tour of t he Sovi et Uni on and 

Eastern~:_an countri es and will return 

after f&liJ> 6lil f ive \reeks . The total '1eriod 

of his abs encL ; r om the 16th July t o 18th 

August , 1956 will omount to 34 days . r~e 

Committee r ecommends that leave of 1bsence 

may be gr anted to the member for t hi s 

perio d. 

12 . A statement s howing names of meobe r s 

who have been continuously absent f r oo the 

sittings of the dous e for mort: th311 15 d;i.ys 

during the Twelfth Sessi on is l aid on the 

Tabl e . 

IIBW D:C.LIH , 
,~ 

Tho 2. b,. J uly , 1956 . 

G. S. ALi'_,r:.u1 , 

C If A I RH AN . 


